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port (Quality Control and Inspec
tion) Act, 1963.

R eport  of  i i ie  T r o m u a y  F ertilizer  
C o m m is s io n  o f  I n q u ir y  a n d  M e m o 
r a n d u m  o f  A c t io n  t a k f n  t h er eo n .

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA P A T IL ) : I beg
to lay on on the Table a copy each of 
the following papers (Hindi and Eng
lish versions) under sub-section (4) of 
section 3 of the Commissions of In
quiry Act, 1952: —

(1) Report of the Trombay Fer
tilizer Commission of Inquiry.

(2) Memorandum of Action tak
en on the above Report.

A  copy of Monopolies and Restric
tive Trade Practices Commission 
(Recruitment of Members of Staff) 
Amendment Rules, 1980, Eighty-sec- 
ond Report of Law Commission on 
effect of Nomination, Eighty-third 
Report of Law Commission on Guar
dians and Wards Act. 1890 etc., 
Eighty-fifth Report of Law Commis
sion on claims for Compensation Un
der Motor Vehicles Act, 1939 and two 
Statements explaining reasons for 
not laying simultaneously the Hindi 
version of the Eighty-third and 
Eighty fifth Reports.

THE MINISTER OF LAW, JUS
TICE AND COM PANY AFFAIRS 
(SHRI P. SHIV SHANKER): I beg
to lay on the Table: —

(1) A  copy of the Monopolies 
and Restrictive Trade Practices 
Commission (Recruitment of Mem
bers of Staff) Amendment Rules, 
1980 (Hindi and English versions) 
published in Notification No. G.S.R. 
677 in Zazette of India dated the 
28th June, 1980, under ?ub-sectio«i
(3) of section 67 of the Monopo
lies and Restrictive Trade Practi
ces Act, 1969.

(2) A  copy of the Eighty-second 
Report (Hindi and English ver

sions) of the Law Commission on 
Effect of Nomination under Sec
tion 39, Insurance Act, 1938.

(3) A  copy of the Eighty-third 
Report of the Law Commission on 
the Guardians and Wards Act, 1980 
and certain provisions of the Hindu 
Mmority and Guardianship Act,
1956.

(4) A  copy of the Eighty-fifth 
Report of the Law Commission on 
Claims for Compensation under 
Chapter 8 of the Motor Vehicles 
Act, 1939.

(5) Two statements (Hindi and 
English versions) explaining rea
sons for not laying simultaneously 
the Hindi version of the Reports 
mentioned at (3) and (4) above.

S u m m a r ie s  of B udget E s t im a t e s  for 
R e v e n u e  a n d  E x pe n d it u r e  o f  In d ia n  
A ir l in e s  a n d  A ir  In d ia  for 1980-81 
a n d  S u m m a r ie s  of  A c t u a ls  for 
1978-79, B udget E s t im a t e s  a n d  R e v is 
ed E s t im a t e s  for 1979-80 and  B ulget  
E s t im a t e s  :-or 1980-81 of In d ia n  A ir 

l in e s  a n d  A ir  I n d ia .

THE MINISTER OF STATE IN 
THE M INISTRY OF TOURISM AND 
CIV IL AVIATIO N  (SHRl CHAN- 
DULAL C H AN D R AK AR ): On be-
halg of Shri A. P. Sharma, I beg to 
lay on the Table: —

A  copy each of the following pap
ers (Hindi and English versions) un
der sub-rule (5) of rule 3 of the Air 
Corporations Rules, 1954: —

(1) (i) Summary of Budget Es
timates for Revenue and Expends 
ture of the Indian Airlines for the 
year 1980-81.

(ii) Summary of Actuals for the 
year 1973-79, Budget Estimates and 
Revised Estimates for the year 
1979-80 and Budget Estimates for 
the year 1980-81, under Capital of 
Indian Airlines.

(2) ( i ) Summary of Budget Es
timates for Revenues and Expen-
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diture of A ir India for the year
* 1980-81.

(ii) Summary of Actuals for the 
year 1978-79, Budget Estimates and 
Revised Estimates for the year 
1979-80 and Budget Estimates for 
the year 1980-81, under Capital of 
A ir India.

R eport  of  N a t io n a l  T r anspo r t  Po- 
x ic y  C o m m it t e e , A n n u a l  R eports  of  
I n d ia n  S ta t ist ic a l  In s t it u t e  C a lc u t t a  
for 1976-77, 1977-78, 1973-79, R e v ie w s  
o n  A n n u a l  R eports for 1978-79 a n d  

a  s t a t e m e n t  for d e l a y .

THE MINISTER OF PLANNING 
(SHRI NARAIN  DATT T IW A R I): I 
beg to lay on the Table:

(1) A  copy of the Report (Hindi 
and English versios) of the Na
tional Transport Policy Committee.

(2) A copy of the Annual Report 
(Hindi * vers ion) of the Indian Sta
tistical Institute, Calcutta, for the 
year 1976-77.

(3) A copy of the Annual Report 
(Hindi and English versions) of the 
Indian Statistical Institute, Calcutta* 
for the year 1977-78.

(4) A  copy of the Annual Report 
(Hindi and English versions) of 
the Indian Statistical Institute, Cal
cutta, for the year 1978-79.

(5) A  copy of the Review (Hindi 
and English versions) of activities 
of the Indian Statistical Institute, 
Calcutta, for the years 1977-78 and 
1978-79.

( 6 ) A  statement (Hindi and Eng
lish versions) showing reasons for 
delaying the Reports metnioned at
(2), (3) and (4) above.

R e v ie w  o n  a n d  A n n u a l  R eport of 
B oard of P ractical  T r ain ing ;, E astern  
R egio n , C a lc u t t a  for 1978-79, A u d it  
R eport of  A c c o u n ts  of  R egio nal  En - 
g io n a l  E n g in e e r in g  C ollege , R o u r -  
x e la  (O r iss a ) for 1978-79, R e v ie w  o n  
a n d  A n n u a l  R eport of  S ardar 
V a lla b h  B h a i R eg io n a l  C ollege of  
E ng in eer in g  a n d  T ech no lo g y , S u r at

(G u j a r a t ) for 1978-79 a n d  s t a t e m e n t

FOR DELAY

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH (SHRI 
NIHAR RANJAN L A S K A R ): On
behalf of Shri 13. Shankaranand, I beg 
to lay on the Toble.

(1) (i) A  copy of the Annual 
Report (Hindi and English versions) 
of the Board of Practical Training, 
Eastern Region, Calcutta, for the 
year 1978-79.

(ii) A  copy of the Review (Hindi 
and English versions) by the Gov
ernment on the working of the 
Board of Practical Training, Eastern 
Region, Calcutta, for the year 1978- 
79.

(2) A copy of the Audit Report 
(Hindi and English versions) on 
the accounts of Regional Engional 
Engineering College, Rourkela 
(Orissa), for the year 1978-79.

(3) (i) A  copy of the Annual Re
port (Hindi and English versions) 
of the Sardar Vallabhbahi Regional 
College of Engineering and Tech
nology, Surat (Gujarat) for the 
year 1978-79.

(ii) A  copy of the Review (Hindi 
and English versions) by the Gov
ernment on the working of the 
College for the year 1978-79.

(iii) A  statement (Hindi and 
English versions) explaining rea
sons for not laying the accounts 
and the Audit Report of the College 
for the year 1978-79 simultaneously 
along with Report.

Report o f  F a ta l Accident w h ich  oc
curred on 10 th  M ay, 1980 a t  K a l i -  
dungri D o lo m ite  M ine, A  Copy  o f  
M inim um  W ages (C e n t r a l )  Amend
m ent R u les , 1980 and A u d it  R epo rt  
on A ccounts  o f  Em ployees P rov iden t  

Fund O rgan isa tion  fo r  1976-77.

‘ English version of the Report was laid on the Table on the 7th 
“March, 1979.


